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S.No Date Party name Authori| Type of Mode AMOUNT CLAIMED AMOUNT ADMITTED AMT NOT ADMITTED |urity /rem:
Financial Creditors PRAI:S l;:L INTEREST TOTAL PRINCIPAL INTEREST TOTAL
1 25-10-2022 ANDHRA PRADESH BHAVA |FormC [Through email| 5,02,96,071| 17,48,25,871f 22,51,21,942| 5,02,96,071 17,48,25,871 22,51,21,942 0 0 0|Equitable
STATE FINANCIAL NA and hard copy mortgage
CORPORATION,MAHB |RUSHI of Land
OOBNAGAR BRANCH and
2 31-10-2022 UNION BANK OF Y FORM C |Through email| 60736320 94323197| 15,50,59,517| 6,07,36,320| 9,42,27,576 15,49,63,895 0[95621| 95622|Hypothec
INDIA , ASSET SRILAT aton of
RECOVERY BRANCH, |HA, current
SR NAGAR, CHIEF assets of
HYDERABAD MANA the CD.
GER Already
Sold the
Total ( FCs) Total 11,10,32,391| 26,91,49,068| 38,01,81,459|11,10,32,391| 26,90,53,447 38,00,85,837 0[95621| 95622
(FCs)
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